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(c) whether the increase in the 
cost of foreign exchange has also been 
included in' the revised estimates; and 

(d) if SO, thl' extent of the increase 
and how it is proposed to be met? 

The Minister of Steel, Mines aDd 
Fuel (Sarclar Swaran SlDch): (a) Not 
y .. t. 

(b), (c) and (d). Do not arise. 

Forci,n AssIsta.o('e for OU Exploration 

r Shrl Ram Krishan G.pta: Shrl Bhakt DarshaD: 

J 
Shri KodlYaD: 
Shri AJIt Sinrh Sarbadl: 
Shrl Indrajlt Gnpta: 

'"1341. Shrl Narayanankatt,. Menon l Shrl Palll)arkar: Shri Hem Baraa: 
Shrl Ra,haaath Sln,h: 
Sarelar Iqbal Slnrh: 

Will thp Minister of Steel, MiDes 
and Fuel be pleased to refer to the 
reply given to Starred Question No. 
322 on the 21st November, 1860 and 
<tate: 

(a) how far negotiations with 
foreign interests regarcfing exploration 
and exploitation of on In our country 
hllve progressed; and 

(b) with what results? 

The Minister 01 Sleel, MIaes uul 
Fuel (Sardar Swann Slnrh): (a) alld 
(b). The proposals received from the 
various oil compani{'s are still under 
nf'gotiation. 

National Research Fellowship 

*13''7. Shrl Auroblndo Ghoul: Will 
(ht, Minister of SelenWlc Beaeareh 
aDd Caltanl Atralrs be plt'ased to 
stat.f': 

(a) whether thp N ationa I Research 
Fellowship has bet'n instituted by the 
Govenunent; and 

(b) if so, what is the criterion on 
~  basis of which it is a a ~ 

TIl. MJaIICer of Sdeatl8e ..... reb 
JlDd Caltaral A...... (811r1 B_TP 

Kaldr): (a) Yea, Sir. The National 
Research Fellowships Sebeme bu 
been in operation sinct" 1955-56. 

(b) The Fellowsfiips are awarded 
for scientific research of Post-doctoral 
standard or tor post-graduate research 
in engineering. Applicants must pos-
sess Doctorate degree in science or 
Master's degree ill -engineering. 

Pro8t on Sale of Iron aDcl Steel 

-1S(8. Shri D. C. Sharma: Will the 
Minist!'r of Steel, Mines and Fuel be 
pleased to state: 

(a) what ill the annual prdHt earned 
by Gov('rnment on Irou and ateel; 

(b) whether Government contemp-
late to entorce somt' limit on per-
ct'ntage of proflt; and 

(c) if so, thl' st!'ps taken or pro-
o~  to b4- taken in the direction? 

The Mlld8ter of Steel, MiDes aDcl 
Fuel (Sardar Swann ~6  (a) to 

(c). The Govemment is not a dealer 
in iron and steel. A!\ such the ques-
tion of a proflt does not ariJe. A4 thl!' 
hon. Membt'r is awart', producen of 
iron and stet'l ~l 11 at prict'li fixed by 
Gov('rnment. Tht'y retain only thl' 
rt'tention prices. Th!' retention priceR 
are fixt'd attN I'llquiry and includl!' 
only a fair margin of profit. The lIe1l-
ing prices are hight'r than the reten-
tion pric!'s. The dift'erence between 
th(' two is rredih,d to the Iron & Steel 
Equalisation Fund which is part of the 
Consolidated Fun<i of India. 

'7oo-l.Itrf' Ru('k.t Whf'eJ EKeavator 

*1349. Sbrl Narasimhan: Will the 
Mini!lt!'r of Steel, MIDflII and hel be 
plf'Bsl!'d to ltate: 

(;.) whether thl' trial workin, ot 
til(' sl'Cond 700-htn' bucket wheel 
excavator ha! bfopn Rtartf'd; and 

TIle MJD"'r of Sleel, IIluli ... 
Fael (Sardar 8waraD 8Ia,b): (a) and 
(bJ. Not yet; but the trial rum art' 

t~ l  to "omrnf'/we durinll thlll 

very month. 




